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plan to stop these exports. The hon. 
Member does not want the export. 
Then what does it matter to which 
countries these ores go. The object is 
not to allow it to be exported.

Shri Nath Pal: I am sorry. Sir, the 
processed matter we want to be ex­
ported because that brings more 
foreign currency. It is in the raw form 
that we do not want it to be exported. 
That is the intention ot the question.

Mr. Speaker: That may be true, but 
how does it arise?

Shri Nath Pal: It is perfectly legiti­
mate to ask to what countries the ex­
ports are made.

Shri Kannngo: Export of iron ore
is made to Germany, Belgium, Cze- 
chosolvakia, Japan and other countries. 
Manganese is exported to U.K., Swe­
den, Norway, Western Germany, 
France, Italy, Canada, USA and other 
countries.

Shri Nath Pal: Is it a fa c t .. . .
Mr. Speaker: Does he have any

particular country in view?
Shri Nath Pai: I am not putting

another supplementary on that, this is 
a supplementary arising out of the 
main question. Is it a fact that a 
large number ot applications for licen­
ces for prospecting manganese and 
iron ore in this district is lying pend­
ing disposal and, if so, what steps are 
being taken to expenditure the issue 
of the licences?

Shri Kannngo: Applications for
licences are there, and they are 
disposed of according to the policy 
announced by the Government in 
July.

Shri Thimmmiah: May I know what 
available quantity of this manganese 
ore is allowed to be exported? May I 
also know whether any complaint has 
been received by the Government that 
stocks are held up for want o f export 
facilities?

Shri Kaniingo: There are no accum- 
mulation of stocks, particularly in 
Mysore.

Shri Gajendra Prasad 8 Inha: May X
know whether it is the policy o f  the 
Government to ...

Mr. Speaker: Order, order, we will 
go to the next question.

Trlbhavan Raj path
+

Shri Shree Narayan D u : 
Shri Radha Raman:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that the 
Tnbhuvan Rajpath connecting India 
and Kathmandu, recently completed 
and formally handed over to the G ov­
ernment of Nepal by the Indian Mili­
tary Mission has been blocked and 
breached by land sildes at several 
places;

(b) if so, the nature and extent of 
damage caused; and

(c) whether it is a fact that the 
Mission which has left Kathmandu 
has been asked to go back to repair 
the Rajpath?

The Deputy Minister o f  External 
Affairs( Shriinatl I-akshml Menon):
(a) to (c). No, Sir.

No serious land slides have taken 
place on Tribhuvan Rajpath and it 
has throughout been open to vehicular 
traffic The road was constructed by  
Indian Army Engineers who have re­
turned to India in July this year after 
handing over the road to the Govern­
ment of Nepal. They have not been 
asked to go back to repair the road. 
The Central P.W.D. of the Government 
ot India will maintain the road for 
another two yean.

The Indian Military Mission, which 
is still at Kathmandu was not, in any 
way. • connected with the construction 
of the road

Shri Radha Raman: May I know
whether the military personnel who 
constructed this road at Nepal are In 
any way expected to attend to any 
breach if it occurs in the future?



13705 Oral Answers IS SKPTEMBER 1B57 O ral Answer* 13706

Shrlmati » ait«Kmi Men on: it
already been stated in the answer that 
the Central P.W.D. will look after the 
road for the next two years.

Shri Shree Narayan Das: May I
know whether the expenditure incur­
red for the maintenance and repair ol 
this road will be brone by the Govern­
ment of India or by the Government 
of Nepal?

Shrlmati U b ih m l Mftaon: It is a
part af the Government of India’s res­
ponsibility under the Colombo Plan to 
construct this road and maintain it for 
two years.

+
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Sardar Iqbal Stnjrh: May I know
whether the Government has any 
figures of the evacuee land which la 
Ln the possession of local persons In 
Kajasthan?




